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Unutilize Funds for Social Welfare
Schemes

7807. DR. H. P. SHARMA:
SHRI MAHADEEPAK SINGH
SHAKYA:

Will the Minister of EDUCATION,
‘SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government's atten-
‘tion has been drawn to the report in

the ‘Times of India’ dated the 30th
March, 1973 under the caption ‘Funds
for Social Welfare Schemes unutilised;
and

(b) if so, in which circumstances the
social welfare schemes formulated
under the ‘Garibi Hatao’ programme
under reference failed to get off the
ground during the year and the
reasons why the allocations were
allowed to lapse?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) It is true that in respect of
certain social welfare schemes, there
was non-utilisation or under-utilisa-
tion of funds. The non-utilisation or
under utilisation has to be appreciated
against the background of difficulties
which beset the planning and imple-
mentation of social welfare schemes.
The schemes are executed by the
State Governments and a variety of
voluntary organisations. The stheme
are characterised by diversity not only
as to their sise but also the detailed
circumstances attending g particular
situation. There are also difficulties
due to the inaccessibility of areas,
particularly the hilly areas, which
slow down the pace of implementation.
In the face of these conditions, a good
deal of time and labour has to be
spent in fashioning the individual
pattern of schemes as would best suit
a particular case. There is also the
factor of capacity of State Govern-
ments and the voluntary organisations
to implement schemes. Conditions of
social distress continue to change and,
therefore, the measures to be em-
ployed to meet a situation have to be
assessed through the means of through
data and research. Time is therefore,
of the essence to give final shape to
schemes to ensure that these would
most economically bring full and
precise benefit to alleviate social
ills,





